5263 e Point of CHAITRA 2,
lenging the statement of our Home
Minister made on the floor of this
House. )

Mr. Speaker: I have said that he
will get that information.

Shri Hem Barua:
got it,

Mr. SBpeaker: This could not be
raised in this manner; he may kindly
resume hig seat. I cannot answer in
this manner.

I have already
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Mr. Speaker: I leave it here just

now but that should not happen
again,

Shri Kandappan (Tiruchengode):
Sir, I have got a very important sub-

mission to make before you praceed
turther.

Mr. Speaker: Not in this manner; it
cannot be taken like this. I should
not be taken unawares; unless he
writes to me, I will not allow it.
Papers to be laid,



